NATIONAL CONSUMER DISPUTES REDRESSAL COMMISSION
GOVT. OF INDIA

{Constituted under the Consumer Protection Act, 2019)

Telephone No.24608711 Upbhokta Nyay Bhawan

Fax No.24651505 ‘F’ Block, GPQ Complex, INA

New Delhi — 110023

No.A-2/Listing/NCDRC/2023 25™ September, 2023
ORDER

The Hon'ble President, National Consumer Disputes Redressal Commission, in slight
modification of the Order dated 22" August, 2023, is pleased to issue the following directions
to be followed with effect from 3™ October, 2023, by all the concerned:

(i) The Registry shall receive all paper(s)/application{s), which either of the parties or
their counsel propose to file in the Registry, provided that they are tendered two
working days before the date of hearing to enable the same to be placed on
record before being taken up by the Bench.

{ii) The Registry shall not accept any document in the reserved matters, unless there

is a direction by the Hon'ble Bench in the order, vide which the matter is reserved.
This issues with the approval of the Hon'ble President, National Commission.
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(S.Hanumantha Rao)
Joint Registrar
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PPS to Hon'ble President

PS to Hon'ble Mr.Justice Ram Surat Ram (Maurya), Member
PS to Hon'ble Mr.Subhash Chandra, Member

PS to Hon'ble Mr.Justice Karuna Nand Bajpayee, Member
PS to Hon'ble Mr.Binoy Kumar, Member

PS to Hon'ble Mr.Justice Sudip Ahluwalia, Member

PS to Hon'ble Dr.Inder Jit Singh, Member

PS to Hon'ble AVM J.Rajendra, AVSM, VSM (Retd.), Member
9. PS to Hon'ble Mr.Bharatkumar Pandya, Member

10. PS to Hon'ble Dr.Sadhna Shanker, Member

1. PA to Deputy Registrar

12.  AR(CC), AR(FA), AR(Admn.),0SD (RP)

13. S0 (Listing), Dealing Assistants (Filing)

14, Court Masters (Non-Shorthand)

15. SO (IT) - to upload this Order on the website of the NCDRC
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